
 26  Papers  Laid

 Amendment)  Rules,  1987  (Hindi  and

 English  versions)  published  in  Notification
 No.  G.S.R.  392  (E)  in  Gazette  of  India  dated
 the  13th  April,  1987  under  sub-section  (4)
 of  section  18  of  the  Citizenship  Act,  1955.

 [Placed  in  library.  See  No.  LT-  4273/87]

 Notifications  under  Imports  and

 Exports  (Control)  Act

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  COMMERCE  (SHRI  P.R.

 DAS  MUNSI):  I  beg  to  lay  on  the  Table  a

 copy  each  of  the  Notification  Nos.  S.O.

 281  (E)  to  298  (E)  (Hindi  and  English
 versions)  published  in  Gazette  of  India
 dated  the  Ist  April,  1987  regarding  general

 permission  for  importing  capital  goods,
 raw-materials,  components  and  spares  by
 varius  categories  during  the  licensing  year
 1987-88  issued  under  section  3  of  the

 Imports  and  Exports  (Control)  Act,  i947.

 [Placed  in  Library.  See  No.  LT-4274/87]

 Statement  explaining  reasons  for

 not  laying  Annual  Report  etc.  of

 Jute  Manufactures  Development
 Council,  Calcutta  for  1985-86

 within  stipulated  time

 THE  MINISTER  OF  STATE  OF  THE

 MINISTRY  OF  TEXTILES  (SHRI  RAM

 NIWAS  MIRDHA):  I  beg  to  lay  on  the

 Table  a  statement  (Hindi  and  English
 versions)  explaining  the  reasons  for  not

 laying  the  Annual  Report  and  Audited

 Accounts  of  the  Jute  Manufactures

 Development  Council,  Calcutta,  for  the  ycar
 1985-86  within  the  stipulated  period  of

 nine  months  after  the  close  of  the

 Accounting  Year.

 [Placed  in  Library.  See  No.  LT-  4275/87}

 VAISAKHA  4,  1909  (SAKA)  Committee  on  Public  2

 Undertakings

 12.02  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 [English  ]

 Eighty-first,  Eighty-fourth  and

 Eighty-fifth  Reports

 SHRI  E.  AYYAPU  REDDY  (Kurnool):
 Sir,  I  beg  to  present  the  following  Reports
 (Hindi  and  English  versions}  of  the  Public
 Accounts  Committee:-

 1.  Eighty-first  Report  on  Action  taken
 on  the  141st  Report  of  the
 Committee  (Seventh  Lok  Sabha)  on

 Planning  Process  and  Monitoring
 Mechanism  with  reference  to

 Imigation  Projects.

 2.  Eighty-fourth  Report  on  Review  on

 Compensation  Claims.

 3.  Eighty-fifth  Report  on  Supply  of

 Drinking  Water  to  Problem  Villages.

 12.03  hrs.

 COMMITTEE  ON  PUBLIC  UNDERTAKINGS

 [English  ]

 Twenty-fourth  and  Twenty-sixth
 Reports  and  Minutes

 SHRI  K.  RAMAMURTHY  (Krishnagiri):
 Sir,  1  beg  to  present  the  following  Reports
 and  Minutes  of  the  Committee  on  Public

 Undertakings:-

 (i)  Twenty-fourth  Report  (Hindi  and

 English  versions)  on  Air  India-

 Agency  System  and  Passenger
 Services  and  Minutes  of  the  sittings
 of  the  Committee  relating  thereto.

 (ii)  Twenty-sixth  Report  (Hindi  and

 English  versions)  on  Cochin

 Shipyard  Limited  and  Minutes  of  the

 sittings  of  the  Committee  relating
 thereto.


